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ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 31.08.2018

NAN,IE OF THE PAR'I'IES: JCC Infrastructnre Pvt. Ltd.
V/S.

DBM Geotechnics & Constructions Pvt. Ltd.

INSOLVENCY & BANKITUPTCY COI)E 20]6

OI(DEII

On the rvithdrawal memo filed by the Petitioncr's Counsel, this Company

Petition is hereby dismissed as \^/ithdrawn with liberty to proceed in accordance

witl'r larv.

I(AVIKUMAR DUI(AISAMY
Member (Technical)

B.S.V. PRAKASI{ KUMAR
Member (Judicial)
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